300 Matter raised [RAJYA SABHA] with Permission

PRIVATE MEMBERS' BILLS

The Whistle Blowers (Protection in Public
Interest Disclosures) Bill, 2010

SHRI VIJAY JAWAHARLAL DARDA (Maharashtra): Sirl beg to move for
leave to introduce a Bill to provide for protection(Interruptions)...from criminal
or civil liability, departmental inquirydemotion, harassment and discrimination of
whistle blowers, i.e., the persons(Interruptions)...who bring to light specific
instances of illegality criminality, corruption, miscarriage of justice, any danger to
public health...(Interruptions)...and safety in any Government, public or private
enterprise to an authority designated for the purposes and for matters connected

therewith and incidental thereto.
...(Interruptions)...
The question was put and the motion was adopted.
...(Interruptions)...

SHRIVIJAY JAWAHARLAL DARDA: Sir, | introduce the Bill...(Interruptions)...

MATTER RAISED WITH PERMISSION

Objectionable Cartoon in NCERT Text-book - contd.

e ARTER: AR SUEYIRIE  HEIGY, . (SFaE)...

THE VICE-CHAIRMAN (PROFE P J. KURIEN): You have raised it and the
Minister has replied to it...(Interruptions)...3Mma®l IR ®M ART? . (FGEH)... 3MTUD!
Sl Al T o, Al gdbi R HAl A WAl Sfae Hl QAT 3@ sfubl adr Anfey?

...(TET)...
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...(TET)...
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...(TqET)...




